[List of cases in which Electronic Service of process has taken place during the month of November 2021

District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

1 SH. BHARATICENTRAL |NIL
PRASHAR,
DISTRICT JUDGE
(COMMERCIAL
COURT)-01

(w.e.f .
20.07.2021)

2 SH. RAJNEESH|ICENTRAL |NIL
KUMAR GUPTA DJ|
COMMERCIAL
COURT, THC

3 SH. PAWAN KR.JCENTRAL INTL
JAIN, DISTRICT]
JUDGE,
(COMMERCIAL
COURT)-03, TIS
HAZARI COURT,
DELHI

4 MS NISHAICENTRAL |NIL
SAXENA,
DISTRICT JUDGE,
COMMERCIAL
COURT-04

5 SH. ASHWANIICENTRAL
KUMAR SARPAL,

DISTRICT JUDGE,
COMMERCIAL CS COMM —ICICI BANK LTD V/§

COURT-05 13944/21 RATT LAL SATISH KR 06.10.2021  [10.11.2021

ICICI BANK LTD V/S
CS COMM —ROYAL FISHDEEPAK
3550/21 SYNDICATE [KAUSHIK 24.09.2021  [10.11.2021

CS COMM —ICICI BANK LTD V/SCHETNA
13914/21 YUDHISHTRA BHALLA 05.10.2021  [10.11.2021

CS COMM —HARSH CLEAN DHAN|
13913/21 V/S B L TRADING KAPIL KHER |05.10.2021  [10.11.2021




Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

CS COMM —{ICICI BANK LTD V/SDEEPAK

h272/21 IAMIT BAJAJ [KAUSHIK 23.10.2021  [10.11.2021
CS COMM —{ICICI BANK LTD V/SCHETNA

13942/21 SUNIL SHARMA BHALLA 06.10.2021  [10.11.2021
CS COMM —ICICI BANK LTD V/S

3224/21 SURENDER KR MALIA [SATISH KR 08.09.2021  [10.11.2021
CS COMM —{ICICI BANK LTD V/SCHETNA

3976/21 IMEENAKSHI BHALLA 07.10.2021 11.11.2021
CS COMM —{ICICI BANK LTD V/SCHETNA

13978 /21 SUBHASH GUPTA BHALLA 07.10.2021 11.11.2021
CS COMM —{ICICI BANK LTD V/SDEEPAK

3588/21 DHEERAJ YADAV [KAUSHIK 24.00.2021  [11.11.2021
CS COMM —{ICICI BANK LTD V/S

2062/21 RAJ KR ALOK KR 26.08.2021  [11.11.2021
CS COMM - SUNIL

n248/21 S BI1V/S NEHA SEHRAWAT  [|22.10.2021  [11.11.2021
CS COMM —{ICICI BANK LTD V/SCHETNA

K1065/21 HET RAM KATARIYA (BHALLA 09.10.2021 11.11.2021
CS COMM —{ICICI BANK LTD V/S

Kno57/21 IANKUSH KR SATISH KR 09.10.2021 11.11.2021
CS COMM —ICICI BANK LTD V/SCHETNA

3943/21 IMANISH MANGLIK  |BHALLA 06.10.2021  [11.11.2021
CS COMM —{ICICI BANK LTD V/S

K061/21 DINESH SINGH SATISH KR 09.10.2021 11.11.2021




Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

CS COMM —{ICICI BANK LTD V/S
3410/21 IANOOP KR SATISH KR 17.09.2021 11.11.2021
CS COMM —{ICICI BANK LTD V/S
2646/21 KULDEEP SINGH SATISH KR 03.08.2021  [11.11.2021
CS COMM —ICICI BANK LTD V/S
3478/21 IAMIT KR SATISH KR 21.09.2021 _ 15.11.2021
CS COMM —{ICICI BANK LTD V/S
3843/21 IAKHILESH SAXENA |[SATISH KR 30.09.2021  [15.11.2021
SH. MANMOHANICENTRAL |NIL
SHARMA,
DISTRICT
JUDGE(COMMERC
IAL)-06, CENTRAL
SH. DINESH|West INIL
BHATT y DJ|
(COMMERCIAL
COURT)-01
SH. GURDEEPWest OMP(I)/CO [HDFC BANKVS ABM |[NAVEEN 26.10.2021  [28.10.2021
SINGH, LD. IMM/258/20 SHARMA
DISTRICT JUDGE 21
(COMM)-o02,
WEST, THC, DELHI
OMP(I)/CO PFC LEASING PVT LTDBHAGAT 25.11.2021 26.11.2021
IMM/317/20 VS ~ WEST  DELHISINGH
21 TRAVELS AND ANR
OMP(I)/CO PFC LEASING PVT LTDBHAGAT 25.11.2021 26.11.2021
IMM/318/20 VS ~ WEST  DELHISINGH
21 TRAVELS AND ANR




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date ofDate

Registration Electronic
Service
Process

(o)

(o)

CS/COMM/5ICHAPTER 4 CORP DBA| 22.11.2021 20.11.2021
72/2021 SUPREME VS
SUPREME CLUB|
[FOOTWEAR
OMP(I)/CO [HDFC BANK VS 23.11.2021 24.11.2021
MM JARMAN HEERE|
302/2021 |[KHAN
CS/COMM/5ARYA SAMAJ MOTI 26.10.2021  [05.11.2021
03/2021 INAGAR REGD VS
KULBEER SINGH
CS/COMM/ [RAKESH KUMAR VS 22.10.2021  [10.11.2021
195/2021 SARVMANGAL HOLY]
STORE
o SH. SANJEEVINEW DELHI NIL
JAIN, DISTRICT]
JUDGE
(COMMERCIAL
COURT)-01
10 |SH. GURVINDERINEW DELHI
PAL SINGH,
COMMERCIAL CS (COMM.)ery SERVICES INDIA
COURT-02 INO. PVT. LTD. VS. HANS 06.11.2020  [01.11.2021
535/2020 o AT AND ANR.
DE LAGE LANDEN]
EISO(COMM')FIN' SERVICES INDIA 06.11.2020  [01.11.2021
: PVT. LTD. VS. HANS o o
535/2020  Ip AT AND ANR.




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

DE LAGE LANDEN|
CS (COMM.)[FIN. SERVICES INDIA|
INO. PVT. LTD. VS| 05.10.2020  |01.11.2021
M20/2020 [RAGHUVEER AND|

IANR.

DE LAGE LANDEN|
CS (COMM.)[FIN. SERVICES INDIA|
INO. PVT. LTD. VS| 05.10.2020  [01.11.2021
120/2020 [RAGHUVEER AND|

IANR.

DE LAGE LANDEN|
CS (COMM.)[FIN. SERVICES INDIA|
INO. PVT. LTD. VS| 05.10.2020  [01.11.2021
U21/2020 [MOUSAM KHAN AND

IANR.

DE LAGE LANDEN|
CS (COMM.)[FIN. SERVICES INDIA|
INO. PVT. LTD. VS| 05.10.2020  [01.11.2021
421/2020 |[MOUSAM KHAN AND|

IANR.
CS (COMM.)[UNDER ARMOUR INC,
INO. VS. ASHOK KUMAR} 06.07.2020 [02.11.2021
336/2020 |(DIPAK DAS)
CS (COMM.)UNDER ARMOUR INC,
INO. VS. ASHOK KUMARK- 06.07.2020  02.11.2021
336/2020 |(DIPAK DAS)




Case No.

Petitioner Name VS
Respondent Name

DE LAGE LANDEN|

Advocate

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

CS (COMM.)[FIN. SERVICES INDIA|
INO. PVT. LTD. VS| 01.11.2021 10.11.2021
n67/2021 [PRADEEP KUMAR
IAND ANR.
DE LAGE LANDEN|
CS (COMM.)FIN. SERVICES INDIA|
INO. PVT. LTD. VS| 01.11.2021 10.11.2021
n67/2021 [PRADEEP KUMAR
IAND ANR.
DE LAGE LANDEN|
1%% (COMM')FIN‘ SERVICES INDIA 01.11.2021 10.11.2021
; PVT. LTD. VS. SYAM] o o
A68/2021 A1 AND ANR.
DE LAGE LANDEN|
I%% (COMM')FIN' SERVICES INDIA 01.11.2021 10.11.2021
. PVT. LTD. VS. SYAM] o o
A68/2021 A1 AND ANR.
DE LAGE LANDEN|
I%% (COMM.)FIN' SERVICES INDIA 01.11.2021 10.11.2021
’ PVT. LTD. VS. KARAN| o i
A66/2021 )\ ANR
DE LAGE LANDEN|
I(\:I?) (COMM')FIN' SERVICES INDIA 01.11.2021 10.11.2021
466/2021 PVT. LTD. VS. KARAN|

AND ANR.




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

DE LAGE LANDEN|
I%%(COMM.) FIN. SERVICES INDIA] 01.11.2021 10.11.2021
0'/2021 PVT. LTD. VS, o o
(47 [VIJENDER AND ANR.
DE LAGE LANDEN|
CS(COMM.)
INO. 1;{]1:} SER\&%ES IN%Ié%- 01.11.2021 10.11.2021
A70/2021 |Gy ENDER AND ANR.
DE LAGE LANDEN|
EI% (COMM')FIN‘ SERVICES INDIA 01.11.2021 10.11.2021
: PVT. LTD. VS, o o
A65/2021 | GRHRAJ AND ANR.
DE LAGE LANDEN|
Igl% (COMM')FIN' SERVICES INDIA 01.11.2021 10.11.2021
: PVT. LTD. VS, o o
A05/2021 | pHRAT AND ANR.
CS (COMM.)[STATE BANK OH
INO. INDIA  VS. AMOL- 24.09.2021  [16.11.2021
397/2021  |[SINGH
CS (COMM.)STATE BANK OH
INO. INDIA VS. AMOL} 24.09.2021  [16.11.2021
397/2021  |[SINGH




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

CS (COMM.)[STATE BANK OF

INO. INDIA  VS. AMOL}- 24.09.2021  [16.11.2021

397/2021  |[SINGH

CS (COMM.)L'OREAL INDIA PVT,

INO. LTD. VS. ASHOK- 07.06.2021  [16.11.2021

194/2021 |[KUMAR

CS (COMM.)[L'OREAL INDIA PVT,

INO. LTD. VS. ASHOK«- 07.06.2021  [16.11.2021

194/2021 KUMAR

CS (COMM.)[L'OREAL INDIA PVT,

INO. LTD. VS. ASHOK«- 07.06.2021  [16.11.2021

194/2021 |[KUMAR

cs (COMM.)VIRENDER SAHLOT]

INO VS. ADITYA 08.09.2021  [17.11.2021
' MANOHAR BHIDE & 09 711

358/2021 ORS.

cs (COMM.)VIRENDER SAHLOT]

INO VS. ADITYA 08.09.2021  [17.11.2021
; [MANOHAR BHIDE & e o

358/2021 ORS.




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

CSs (coMM )VIRENDER SAHLOT]

“IVS. ADITYA|
INO. MANOHAR BHIDE & 08.09.2021  |17.11.2021
358/2021 ORS.
CS (COMM )VIRENDER SAHLOT]

“IVS. ADITYA|
INO. MANOHAR BHIDE & 08.09.2021  [17.11.2021
358/2021 ORS.
CS (COMM )VIRENDER SAHLOT]

“IVS. ADITYA|
INO. MANOHAR BHIDE & 08.09.2021  [17.11.2021
358/2021 ORS.

DE LAGE LANDEN|
I(\:I% (COMM')FIN‘ SERVICES INDIA 10.11.2021 17.11.2021

' PVT. LTD. VS. ASGAR| — 71

A97/2021 A\ ANR.

DE LAGE LANDEN|
I%% (COMM.)FIN' SERVICES INDIA 10.11.2021 17.11.2021

’ PVT. LTD. VS. ASGAR o 7-11.

A97/2021 ANy ANR.

DE LAGE LANDEN|
CS (COMM.)[FIN. SERVICES INDIA|
INO. PVT. LTD. VS. HIRU} 10.11.2021 17.11.2021
196/2021 [DEVI GURJAR AND

IANR.




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

DE LAGE LANDEN|
CS (COMM.)[FIN. SERVICES INDIA|
INO. PVT. LTD. VS. HIRUF 10.11.2021 17.11.2021
196/2021 [DEVI GURJAR AND

IANR.

DE LAGE LANDEN|
CS (COMM.)[FIN. SERVICES INDIA|
INO. PVT. LTD. VS. HIRU} 10.11.2021 17.11.2021
196/2021 [DEVI GURJAR AND|

IANR.

DE LAGE LANDEN|
EI%.(COMM')FIN‘ SERVICES INDIA 10.11.2021 17.11.2021
500/2021 PVT. LTD. VS.HASAM]

IAND ANR.

DE LAGE LANDEN|
I(\:I% (COMM‘)FIN' SERVICES INDIA 10.11.2021 17.11.2021
500'/2021 PVT. LTD. VS.HASAM] o o

IAND ANR.

[M/S BALAJI ACTION|
CS (COMM.)BUILDWELL PVT.
INO. LTD. VS. M/S LOGIX- 16.11.2021 18.11.2021
520/2021 [INFRASTRUCTURE

PVT. LTD.

DE LAGE LANDEN|
I(\:I%.(COMM‘)FIN' SERVICES INDIA 10.11.2021 18.11.2021
4108/2021 PVT. LTD. VS. LAL

BAHADUR AND ANR.




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

DE LAGE LANDEN]
IgISO (COMM')FIN' SERVICES INDIA 10.11.2021 18.11.2021
872021 PVT. LTD. VS. LAL o T
9 BAHADUR AND ANR.
DE LAGE LANDEN|
I(\:ISO (COMM‘)FIN' SERVICES INDIA 10.11.2021 18.11.2021
'/2021 PVT. LTD. VS. AJAYB| o e
(95 SINGH AND ANR.
DE LAGE LANDEN|
lgl% (COMM')FIN‘ SERVICES INDIA 10.11.2021 18.11.2021
'/2021 PVT. LTD. VS. AJAYB| o o
(95 SINGH AND ANR.
DE LAGE LANDEN|
I(\:ISO (COMM')FIN' SERVICES INDIA 10.11.2021 18.11.2021
'/2021 PVT. LTD. VS. o o
(499 DILBAGH AND ANR.
DE LAGE LANDEN|
I%% (COMM.)FIN' SERVICES INDIA 10.11.2021 18.11.2021
’ PVT. LTD. VS. o o
(99/2021 i BAGH AND ANR.
DE LAGE LANDEN|
I(\:I% (COMM‘)FIN' SERVICES INDIA- 10.11.2021 18.11.2021
: PVT. LTD. VS, o e
501/2021 A RMAT AND ANR.




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

DE LAGE LANDEN|
IgISO (COMM')FIN' SERVICES INDIA 10.11.2021 18.11.2021
’ PVT. LTD. VS, o o
501/2021 |y A RMAT AND ANR.
DE LAGE LANDEN|
CS (COMM.)FIN. SERVICES INDIA|
INO. PVT. LTD. VS| 10.11.2021 18.11.2021
194/2021 [SARVESH KUMAR
IAND ANR.
DE LAGE LANDEN|
CS (COMM.)FIN. SERVICES INDIA|
INO. PVT. LTD. VS| 10.11.2021 18.11.2021
194/2021 |[SARVESH KUMAR
IAND ANR.
DE LAGE LANDEN|
CS (COMM.)FIN. SERVICES INDIA|
INO. PVT. LTD. VS| 09.11.2021 18.11.2021
186/2021 [KISHORI SINGH AND
IANR.
DE LAGE LANDEN|
CS (COMM.)FIN. SERVICES INDIA|
INO. PVT. LTD. VS| 09.11.2021 18.11.2021
186/2021 [KISHORI SINGH AND
IANR.
DE LAGE LANDEN|
I(\:I% (COMM‘)FIN' SERVICES INDIA 09.11.2021 18.11.2021
483'/2021 PVT. LTD. VS. VIJAY] o o
SINGH AND ANR.




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

DE LAGE LANDEN|
IgISO (COMM')FIN' SERVICES INDIA 09.11.2021 18.11.2021
483'/2021 PVT. LTD. VS. VIJAY| o o
SINGH AND ANR.
DE LAGE LANDEN|
CS (COMM.)[FIN. SERVICES INDIA|
INO. PVT. LTD. VS| 09.11.2021 18.11.2021
184/2021 [BRAJENDRA AND
IANR.
DE LAGE LANDEN|
CS (COMM.)[FIN. SERVICES INDIA|
INO. PVT. LTD. VS| 09.11.2021 18.11.2021
484/2021 [BRAJENDRA AND;
IANR.
DE LAGE LANDEN|
EI%.(COMM')FIN‘ SERVICES INDIA 02.11.2021 23.11.2021
500/2021 PVT. LTD. VS, o o
IGHODFA AND ANR.
CS (COMM.)HT MEDIA LTD. VS,
INO. RAM  ADVERTISING}- 22.11.2021 23.11.2021
525/2021  [LTD.
CS (COMM.HT MEDIA LTD. VS,
INO. RAM  ADVERTISING- 22.11.2021 23.11.2021
525/2021  [LTD.




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

[M/S HT MEDIA LTD.
1(\31%(9?1097[21\14')\73‘ M/S UNIT 83- 23.08.2021 [23.11.2021
: IADVERTISING INC.
[M/S HT MEDIA LTD.
g%(cf%l\f')vs. M/S UNIT 83 23.08.2021  [23.11.2021
-319/21 [\ DYVERTISING INC.
DE LAGE LANDEN|
EI% (COMM‘)FIN' SERVICES INDIA 28.10.2020 [24.11.2021
21‘/2020 PVT. LTD. VS. YOGESH e o
o KUMAR AND ANR.
DE LAGE LANDEN|
I(\:ISO (COMM')FIN' SERVICES INDIA 28.10.2020 [24.11.2021
o1/2020 [PVT- LTD. VS. YOGESH 10 4-11.
o KUMAR AND ANR.
DE LAGE LANDEN|
I%% (COMM.)FIN' SERVICES INDIA 28.10.2020 [24.11.2021
’ PVT. LTD. VS. ISRAIL U o
516/2020 AND ANR
DE LAGE LANDEN|
I(\:I% (COMM‘)FIN' SERVICES INDIA- 28.10.2020 [24.11.2021
: PVT. LTD. VS. ISRAIL 10 4-11.
516/2020 AND ANR




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

DE LAGE LANDEN]
IgISO (COMM')FIN' SERVICES INDIA 28.10.2020 [24.11.2021
1 '/2020 PVT. LTD. VS. TAHAL o 4-11.
P15 SINGH AND ANR.

DE LAGE LANDEN|
I(\:ISO (COMM‘)FIN' SERVICES INDIA 28.10.2020 [24.11.2021
1 '/2020 PVT. LTD. VS. TAHAL o o
P15 SINGH AND ANR.

DE LAGE LANDEN|
lgl% (COMM')FIN‘ SERVICES INDIA 16.11.2021 25.11.2021
12'/2021 PVT. LTD. VS. o o
o SAHZADE AND ANR.

DE LAGE LANDEN|
I(\:ISO (COMM')FIN' SERVICES INDIA 16.11.2021 25.11.2021
12'/2021 PVT. LTD. VS, o o
o SAHZADE AND ANR.

DE LAGE LANDEN|
I%% (COMM.)FIN' SERVICES INDIA 16.11.2021 25.11.2021
1 '/2021 PVT. LTD. VS. TLAK| o 5-11.
P13 SINGH AND ANR.

DE LAGE LANDEN|
I(\:I% (COMM‘)FIN' SERVICES INDIA- 16.11.2021 25.11.2021
13/2021  [PVT. LTD. VS. TLAK — 5-11.
P13 SINGH AND ANR.




Court

District

Case No.

CS (COMM.)
INO. 516/21

Petitioner Name VSAdvocate
Respondent Name

DE LAGE LANDEN|
[FIN. SERVICES INDIA|
PVT. LTD. VS,
SAMAYDEEN AND
IANR.

Date

Registration Electronic

16.11.2021

ofDate

Service
Process

25.11.2021

(o)

(o)

CS (COMM.)
INO. 516/21

DE LAGE LANDEN|
FIN. SERVICES INDIA
PVT. LTD. VS.
SAMAYDEEN AND
ANR.

16.11.2021

25.11.2021

CS (COMM.)
INO. 515/21

DE LAGE LANDEN|
[FIN. SERVICES INDIA

AND ANR.

PVT. LTD. VS. RAJESH[

16.11.2021

25.11.2021

CS (COMM.)
INO. 515/21

DE LAGE LANDEN|
IFIN. SERVICES INDIA|

IAND ANR.

PVT. LTD. VS. RAJESH[

16.11.2021

25.11.2021

CS (COMM.)
INO. 398/21

THE BRITISH MOTOR
CAR CO 1934 PVT|
LTD. VS. HINDUSTAN|
ICOMMERCIAL BANK
LTD. & ORS.

24.09.2021

25.11.2021

CS (COMM.)
INO. 398/21

THE BRITISH MOTOR
CAR CO 1934 PVT,
LTD. VS. HINDUSTAN|
ICOMMERCIAL BANK
LTD. & ORS.

24.09.2021

25.11.2021




Court District Case No.

INO. 514/21

Petitioner Name VSAdvocate
Respondent Name

DE LAGE LANDEN|

CS (COMM.)FIN. SERVICES INDIA|
PVT. LTD. VS. SUSHIL

KUMAR AND ANR.

Date

16.11.2021

ofDate
Registration Electronic

Service
Process

25.11.2021

(o)

(o)

INO. 514/21

DE LAGE LANDEN|

CS (COMM.)FIN. SERVICES INDIA!
PVT. LTD. VS. SUSHIL

KUMAR AND ANR.

16.11.2021

25.11.2021

INO. 518/21

CS (COMM.)

DE LAGE LANDEN|
[FIN. SERVICES INDIA|
PVT. LTD. VS.
PRADEEP KUMAR
AND ANR.

16.11.2021

25.11.2021

INO. 518/21

CS (COMM.)

DE LAGE LANDEN|
[FIN. SERVICES INDIA|
PVT. LTD. VS,
PRADEEP KUMAR
AND ANR.

16.11.2021

25.11.2021

INO. 519/21

DE LAGE LANDEN|

CS (COMM.)[FIN. SERVICES INDIA{
PVT. LTD. VS. HANIH

KHAN AND ANR.

16.11.2021

25.11.2021

INO. 519/21

DE LAGE LANDEN|

CS (COMM.)FIN. SERVICES INDIA!
PVT. LTD. VS. HANIH

KHAN AND ANR.

16.11.2021

25.11.2021




Court

District

Case No.

CS (COMM.)
INO. 517/21

Petitioner Name VSAdvocate
Respondent Name

DE LAGE LANDEN|
IFIN. SERVICES INDIA|

SINGH AND ANR.

PVT. LTD. VS. POORAN[

Date

Registration Electronic

16.11.2021

ofDate

Service
Process

25.11.2021

(o)

(o)

CS (COMM.)
INO. 418/21

S.S. LAMBA VS. M/§
AB OPTIQUE EYE EAR

LTD. & ORS.

AND SPEECH PVT/[

07.10.2021

25.11.2021

CS (COMM.)
INO. 418/21

S.S. LAMBA VS. M/S
IAB OPTIQUE EYE EAR|

LTD. & ORS.

AND SPEECH PVT/[

07.10.2021

25.11.2021

INO. 418/21

CS (COMM.)AB OPTIQUE EYE EAR|

S.S. LAMBA VS. M/S

AND SPEECH PVT,
LTD. & ORS.

07.10.2021

25.11.2021

INO. 418/21

CS (COMM.)AB OPTIQUE EYE EAR|
AND SPEECH PVT,

S.S. LAMBA VS. M/S

LTD. & ORS.

07.10.2021

25.11.2021

INO. 418/21

CS (COMM.)AB OPTIQUE EYE EAR|
AND SPEECH PVT,

S.S. LAMBA VS. M/§

LTD. & ORS.

07.10.2021

25.11.2021




Court

District

Case No.

CS (COMM.)
INO. 485/21

Petitioner Name VSAdvocate
Respondent Name

DE LAGE LANDEN|
[FIN. SERVICES INDIA|
PVT. LTD. VS,
JAGDEEP SINGH AND
IANR.

Date

Registration Electronic

09.11.2021

ofDate

Service
Process

26.11.2021

(o)

(o)

CS (COMM.)
INO. 485/21

DE LAGE LANDEN|
FIN. SERVICES INDIA
PVT. LTD. VS.
JAGDEEP SINGH AND|
ANR.

09.11.2021

26.11.2021

CS (COMM.)
INO. 411/21

M/S PARAS
POLYMERS PVT. LTD.

[FOAM PVT. LTD.

VS. M/S CARAFAR/

04.10.2021

26.11.2021

CS (COMM.)
INO. 411/21

M/S PARAS
POLYMERS PVT. LTD.

[FOAM PVT. LTD.

VS. M/S CARAFAR/

04.10.2021

26.11.2021

CS (COMM.)
INO. 411/21

M/S PARAS
POLYMERS PVT. LTD.

[FOAM PVT. LTD.

VS. M/S CARAFAR/

04.10.2021

26.11.2021

CS (COMM.)
INO. 411/21

M/S PARAS
POLYMERS PVT. LTD,

[FOAM PVT. LTD.

VS. M/S CARAFAR[

04.10.2021

26.11.2021




Court

District

Case No.

CS (COMM.)
INO. 411/21

Petitioner Name VSAdvocate
Respondent Name

M/S PARAS
POLYMERS PVT. LTD.

FOAM PVT. LTD.

VS. M/S CARAFAR/

Date

Registration Electronic

04.10.2021

ofDate

Service
Process

26.11.2021

(o)

(o)

CS (COMM.)
INO. 456/21

PNB VS. MOHD. UMAR|

04.10.2021

26.11.2021

CS (COMM.)
INO. 399/21

IMOHAN RAM;
TRADING PVT. LTD,

STORE & ANR.

VS. M/S GURU KRIPA[

24.09.2021

26.11.2021

CS (COMM.)
INO. 399/21

IMOHAN RAM;
[TRADING PVT. LTD.

STORE & ANR.

VS. M/S GURU KRIPA[

24.09.2021

26.11.2021

CS (COMM.)
INO. 194/21

L'OREAL INDIA PVT.
LTD. VS. ASHOK
KUMAR

07.06.2021

20.11.2021

CS (COMM.)
INO. 539/21

CANARA BANK VS.
M/S RISHBH|
ENTERPRISES

27.11.2021

30.11.2021




Court District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

CANARA BANK VS,
M /S RISHBH
[IENTERPRISES

CS (COMM.)
INO. 539/21

27.11.2021 30.11.2021

CANARA BANK VS,
SHREE SAJ
ICREATIONS

CS (COMM.)
INO. 415/21

05.10.2021 30.11.2021

CANARA BANK VS,
SHREE SAIT
ICREATIONS

CS (COMM.)
INO. 415/21

05.10.2021 30.11.2021

CANARA BANK VS,
SHREE SAI- 05.10.2021  [30.11.2021
ICREATIONS

CS (COMM.)
INO. 415/21

CS (COMM.)CANARA BANK VS|

NO. 414/21 KRISHAN PAL 05.10.2021 30.11.2021

11 |SH. SANJIV JAIN,/NEW DELHI NIL
LD. DISTRICT]
JUDGE (COMM.)-
03




District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o
Process

SH. PREM KUMAR|
BHARTWAL,
DISTRICT JUDGE
(COMMERCIAL
COURT)-01

13 |SH. VINAY KUMARISOUTH

KHANNA,
DISTRICT JUDGE
(COMMERCIAL
COURT)-02 MR. RIZWAN VS
CS(COMM.) [YASHODHARA DINESH 27.02.2019  |01.11.2021

309/19 CONCEPTS PVT. LTD. [TADAV

CS(COMM.) [KRBL LTD. VS ASHOK

230/20 KR. AND ORS S.K. BANSAL [31.08.2020 [01.11.2021

JAWAHAR KARAMSH]
PARASIYA V/S PNBAMAR NATH]
HOUSING  FINANCESAINI

LTD.

OMP
(COMM)27/
20

06.11.2020 02.11.2021




Court District Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

CS(COMM.) [L'OREAL V/S. TARUN

437/20 SANKHLA S.K. BANSAL [22.12.2020 02.11.2021

CS(COMM.) [SUSHIL. GUPTA VSANSAR I

280/21 IABHAY SHUKLA IAHMAD e o

CS(COMM.) AMRISH AGGARWAILRRAJNISH

315/21 VS. BANK OF INDIA  |GAUR 18.09.2021  02.11.2021
EMU LINES PVT. LTD,

C(S;SSIMM') VS THREE WAYSUDAY KUMAR [09.09.2021  [08.11.2021

3 LOGISTICS




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate o

Registration Electronic

Service o
Process

[M/S. GENESIS DREAM
CS(COMM.) IMERCHANTS VSMANISH 07.09.2021  [08.11.2021
295/21 ANURADHA SHARMA [PHARMA
OMP(I) TOYOTA FINANCIALRAJESH
(COMM)204|SERVICES INDIA LTD.JANGRA 22.09.2021 [08.11.2021
1/21 VS SANJAY KUMAR
[FFCO-MC CROP
SCIENCE PRIVATE
CS;?SIMM‘) LTD. VS. AGRISZ%%PIIJAM 20.09.2021  |08.11.2021
5 JUNCTION RURA 2
KANPUR DEHAT
[FFCO-MC CROP
CS(COMM.) [SCIENCE PRIVATE[SHUBHAM
320/21 L TD. Vs, BITRASAIGAL 29.09.2021  |08.11.2021
LAKSHMI KONDA




Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

IFFCO-MC CROP
SCIENCE PRIVATE|

CS(COMM.) LTD. VS SOMVEERSHUBHAM b.09.2021 08 11,2021

330/21  loiNGH KRISHI SEWAPATCAL e o
KENDRA
[ICICI BANK LTD. V§

SSESPMM')INAVED HUSSAIN ANDE%E{EUMAROS.O4.2021 08.11.2021
IANR.

CS(COMM.)1ICICI BANK LTD. VSPUNIT KUMAR|

62/21 INDERJEET SINGH BHALLA 08.04.2021 [08.11.2021
ICICI BANK LTD. V§

§9S/(1C9o MM.)I%AY KUMAR ANDEUle\&TLi\(UMAR23'O7-2019 08.11.2021

R.




Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

LARSEN AND TOUBRO]
OMP LTD. VS M/S,
(COMM)59/ [SUPREME HOUSE%@EAAA?{K 08.09.2021  [09.11.2021
21 KEEPING SERVICES
PVT. LTD.
TOP TRAVEL AND
8:%1;/?1\2) 16/ TOURS PVT. LTD. VSDEEPAK 08.00.2021  15.11.2021
1 [M/S. AXIS BANK LTD{[SOMANI I o
AND ANR.
OMP IMUSTAQUIM AND|
(COMM)44/ |ANR. VS IIFL HOMENITIN GOEL [26.07.2021 [15.11.2021
21 IFINANCE LTD.
[TOYOTA FINANCIAL
OMP(I) SERVICES INDIA LTD.RAHUL
(COMM)224 VS TRANZLEASEBHARDWAJ 10.11.2021 18.11.2021
1/21 [HOLDING INDIA PVT.
LTD.




Court District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

OMP(1) TOYOTO FINANCIAL
(COMM)221 SERVICES INDIA PVT.RAJESH 08.11.2021 20.11.2021
/21 LTD. VS M/S. VICTORYJANGRA o o
o INDIA HOLIDAYS LLP
OMP(I) TOYOTA FINANCIAL
(COMM)222 SERVICES INDIA LTD./RAJESH 08.11.2021 20.11.2021
/21 VS SANDEEP SINGHUJANGRA o T
SANDHU
ICANARA BANK VS
CS(COMM.) ANSHUMAN
SUSHIL CHATURVEDI 30.01.2021 20.11.2021
62/21 AND ANR SHRIVASTAVA
PUNJAB  NATIONAL
gs(iglMM') BANK VS SUKHBIRVIKRAM GOLA|07.09.2021  |20.11.2021
99 AND ANR.




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

SIRONA HYGIENE|
CS(COMM.) [PVT. LTD. VS AMAZONMEDHA b 10,2020 b2.11.2021
318/20 SELLER SERVICESTANDON 310 e
PVT. LTD. AND ANR.
OMP(I)
HDFC BANK LTD. VSSANJEEV
SJZC‘)IMM)225 SIMAR GOVIND LTD. IPATHAK 12.11.2021 23.11.2021
OMP(I)
HDFC BANK LTD. VSSANJEEV
(2381MM)225 SIMAR GOVIND LTD. IPATHAK 12.11.2021 23.11.2021
OMP(I)
HDFC BANK LTD. VS[SANJEEV
$21MM)225 SIMAR GOVIND LTD. [PATHAK 12.11.2021 23.11.2021




Court District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

%ﬁi})% HDEC BANK LID. VSSANJEEV | 1o by ngns
‘(50(/:1\51)11;/&{3[)225 gIIIK/IFACR ?}%I;IIII(N]I)‘TI?I'DVSISDﬁI{IIZ]%(V 12.11.2021 23.11.2021
%%?3)225 SHIII?/IFACRE%I;IIII(N]L)‘TI?FDVSIS)AAI%II{I%?{V 12.11.2021 23.11.2021
%jﬁﬁﬁmg, HDEC BANK LID. VSSANJEEV | oo by ags




Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate o

Registration Electronic

Service o
Process

HT MEDIA LTD. V§
Cs((/:glMM’) IMUKUL VASHISHTII\)/II?B\IHG%}; 15.09.2021 23.11.2021
305 PROP. R.R. SOLUTION
CS(COMM.) [VIVEK AGGARWALPANKAJ 58.08.2021  ba.11.2021
289/21 V/S. VIBES AND ORS. [SHARMA e 4-11.
IANISH SINGHAL VSVANDANA
CS(%OIMM‘) IMR. SATISH KR. JAINSSHARMA 27.09.2021 26.11.2021
325 AND ANR. BHANDARI
CS(COMM.) |ISTATE BANK OFTARUN
426/20 INDIA VS DEEPAK  [CHANDOK  [?212:2020  29.11.2021




Court District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

CS(COMM.) [ICICI BANK LTD. VSCHETNA
319/21 DARSNA THAPA BHALLA 23.09.2021  30.11.2021
14 [SH. RAJ KUMARISOUTH- INTL
CHAUHAN, LDJEAST
DISTRICT JUDGE
(COMMERCIAL-
COURT), SOUTH-
[EAST, SAKET]
COURT
15 [VACANT COURTISOUTH- INTL
OF MS. RAJ RANIEAST
MITRA, DISTRICT]
JUDGE (COMM-
02), SOUTH EAST]
DISTRICT, SAKET]
COURTS, NEW,|
DELHI
16 |SH. SANJAY[EAST INIL
SHARMA-I
17 [MS. SARITAINORTH- C.S. IMOHD YAMIN VSINDU 28.09.2019 [22.11.2021
BIRBAL, DISTRICTIEAST (COMM)- [NICE PACK  ANDBHUSHAN
JUDGE, 113/2019 (OTHERS JAH
(COMMERCIAL
(COURT)
(w.e.f- 20.07.2021)




Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date ofDate

Registration Electronic
Service
Process

(o)

(o)

C.S. IAFSAR KHAN  VSSYED AJMAIf17.11.2021 27.11.2021
(COMM)- [SANTOSH HASAN
71/2021
18 [MS. NIVEDITAShahdara
IANIL SHARMA
KUNAL CONCHEM
PRIVATE LIMITED VS|
CS COMM -MAHAGUN INDIASH. AMIT]
10/2021 PRIVATE BHATNAGAR |07.01.2021  |01.11.2021
CS COMM —-DEV PHARMACY VS/SH. ANIL
uo4/2020 |P.P. PHARMA KUMAR SAHU [26.10.2020 [10.11.2021
M/S CHAWLA|
PACKAGING PVT. LTD,|
CS COMM —VS. SHIVAM FOODSAUMITRA
109/2021 PRODUCTS SINGHAL 23.02.2021  01.11.2021
SHANTI MUKAND
CS COMM —HOSPITAL VS. TRIOSH. K.K]
227/2021  [TREE TECHNOLOGIESMUKHIJA 16.04.2021  [08.11.2021
CS COMM —OP & SONS VS. SAHIL
345/2021  |SURI IANKUR JAIN [22.09.2021 }08.11.2021
CS COMM —CANARA BANK VS. MSSH. NILENDU]
u28/2020 [RUPA RANI IVATSYAN 04.09.2020 [27.11.2021




Court District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

M /S EASY TRIP|SH.
CS COMM —|PLANNERS VS. ISHITAKUSHAGRA

138/2021 [HOLIDAYS [BANSAL 04.03.2021  18.11.2021

19 [MS. SUKHVINDER INIL
KAUR

20 [SH. VINOD|North-West |[NIL
KUMAR, DISTRICT]
JUDGE
(COMMERCIAL)

21 (MS. BARKHA North INIL
GUPTA, DJ(COMM)

22 H. HARISHSOUTH INIL
UDANI, DJWEST
(COMMERCIAL)

Total No. of Cases where electronic Process us used 170




	Form-3

